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TRANSFER PETITION (CIVIL.) NO(s). 894 OF 2004

Rl TA BALBH M MANE Petitioner(s)

VERSUS

RAKESH JADHAV Respondent ( s)

(Wth appln(s) for stay and office report )

Date: 17/02/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. B. SI NHA
HON BLE MR, JUSTI CE P. K. BALASUBRANMANYAN
For Petitioner(s) M. Makarand D. Adkar, Adv.

M. Vijay Kumar, Adv.

M. Vishwajit Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Despite service of noti ce, none appears
spondent . Let t he matter appear

two weeks hence for final disposal.

( MEENU SETHI)
BHARDWAJ )

Court Master
ourt WMaster

for t he re

( PUSHAP LATA
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